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Foreirnen

1480. Shri Kunbhtr: Will the Min­
ister of Home Affairs be pleased to 
state:

(a) the number of foreigners at pre- 
Mnt in India (State-wise) and the 
countries they belong to;

(b) their main occupation in India; 
and

(c) the facilities if any given to , 
them?

The Minister of State in the Minis­
try ot Home Affairs (Shri Datar); (a)
A statement giving the required 
information is laid on the Table ot 
the Lok Sabha. TSee Appendix V, 
annexure No. 89].

(b) Business, missionary work, 
studies, technical and industrial 
experts.

(c) No special facilities are given.

Foreign Social Organisations

1481. Shri Kumbhar: Will the Min­
ister of Home Affairs be pleased to 
state:

(a) the number of Foreign Social 
Organisations (country-wise) in India 
(State-wise);

(b) the facilities given to them; and

(c) the nature of social work done 
by them?

The Minister of State in the Minis­
try of Home Affairs (Shri Datar): (a)
Information is available only in rcspect 
of recognised foreign missionary orga­
nisations who are engaged in social 
work among other activities. A  state­
ment showing their number and the 
States in which they are functioning 
is laid on the Table of the Lok Sabha. 
FSee Appendix V, annexure No. 90.]

(b) No special facilities are given.

(c) Educational, medical and general 
welfiuv.
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Income Tax Investigation Commission

1483. Shri Bam Krlshan: Will the 
Minister of Finance be pleased to 
refer to the reply given to Starred 
Question No. 251 on the 18th February,
1958 and state:

(a) the total number of assessees 
from whom amounts settled undei 
Taxation on Income (Investigation 
Commission) Act have to be realised;

(b) the number of assessees front 
whom a sum of over one lakh os 
rupees has to be realised; and

(c) the number and the period in 
which the instalments have to be paid 
by the assessees generally?

The Deputy Minister of Ffaiaae* 
(Shri B. R. Bhagat): (a) 395 assessees
consisting of 49 groups.

(b) 376 assessees consisting of 41 
groups.

(c) The number of instalments 
granted varied from case to ease 
depending on the circumstances and 
financial position of the assessee. In 
some cases the demands raised as a 
result o f the settlement were mad* 
payable in one lump sum immediately 
on the issue of the Government** 
order. In others instalments varying 
from  S to 10 were granted. General­
ly, the instalments were distributed 
to as not to fall beyond March, 1900.




